
Annexure V 
 

An Indicative List of Suspicious Activities Transactions Involving Large Amounts 
of Cash  

Company transactions, that are denominated by unusually large amounts of cash, rather 

than normally associated with the normal commercial operations of the company, e.g. 

cheques,  

Transactions that do not make Economic Sense  

Transactions in which assets are withdrawn immediately after being deposited unless 

the business activities of the customer's furnishes a plausible reason for immediate 

withdrawal.  

Activities not consistent with the Customer's Business  

Accounts with large volume of credits whereas the nature of business does not justify 
such credits.  

Attempts to avoid Reporting/Record-keeping Requirements  

(i) A customer who is reluctant to provide information needed for a mandatory report, to 
have the report filed or to proceed with a transaction after being informed that the report 
must be filed. 

 
(ii) Any individual or group that coerces/induces or attempts to coerce/induce a NBFC 
employee not to file any reports or any other forms. 

(iii) An account where there are several cash transactions below a specified threshold 
level to a avoid filing of reports that may be necessary in case of transactions above the 
threshold level, as the customer intentionally splits the transaction into smaller amounts 
for the purpose of avoiding the threshold limit. 
 

Unusual Activities  

Funds coming from the countries/centers which are known for money laundering. 
 



Customer who provides Insufficient or Suspicious Information  

(i) A customer/company who is reluctant to provide complete information regarding the 
purpose of the business, prior business relationships, officers or directors, or its 
locations. 

 
(ii) A customer/company who is reluctant to reveal details about its activities or to 
provide financial statements. 

 
(iii) A customer who has no record of past or present employment but makes frequent 
large transactions. 

Certain NBFC Employees arousing Suspicion  

(i) An employee whose lavish lifestyle cannot be supported by his or her salary. 
(ii) Negligence of employees/willful blindness is reported repeatedly.  

Some examples of suspicious activities/transactions to be monitored by the 
operating staff-  

 Large Cash Transactions 
 Multiple accounts under the same name 
 Placing funds in term Deposits and using them as security for more loans 
 Sudden surge in activity level 
 Same funds being moved repeatedly among several accounts 

 

 

 


